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THE NATIONAI.: GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

APPLICANT Pankaj Yadav

VERSUS
" RESPONDENTS The State of M.P.

COMPLIANCE REPORT OF ORDER DATED 22.10.2019 AND

05.10.2020

MAY IT PLEASE THIS HON'BLE TRIBUNAL

The Humble District Magistrate Datia (M.P.) submits this

compliance report as under: -'

(1) That, Hon'ble Tribunal vide order dated 22.10.2019 and
05.10.2020 has directed the District Magistrate Datia to file the
compliance report through e-mail.

(2) That, it is stated that the sand mine in question situated in

/&m\}hllage Dangra-C on Survey Nq.l and 137 measuring 14.350

1 I \
. 7”:!;:; i1\ tHectare, has already been cancelled. Copy of order dated
o

2:0.08.2019 passed under the orders of Collector Datia is

/

‘-_-\.I_i;ﬁ ‘,-;'j:"'ﬁ_ \.\.‘.5. enclosed and marked as Annext‘u'e C/1.

(3) That, in order to find out that no illegal mining operation is

- carried, from the said mine in question, the joint inspection
. :

report has been called, according to which the Revenue Officer

(Tehsildar) and the Mining Officer Datia have categorically stated
“h Me operation of sand mine in lquestion, is totally stoppéd. copy'
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'

of such joint inspection report along with Panchnama and

Photographs are enclosed and marked as Annexure C/2.

That, in view of aforesaid since the mine in question itself has

been cancelled and no mining activiﬁes are carried for the
present on the sand mine in q‘uestioﬁ of Village Dangra-C on
. Survey No.l and 137 measuring 14.350 Hectare, the order |

passed by the Hon'ble Tﬁbﬁﬂal on 22.10.2019 and 05.10.2020
are fully complied with. I

~(5) That, the District Magistrate Datia, deeply regretl for any
inconvenience caused to the Hon'ble Tribunal, for no submission
of the aforesaid compliance repart within time.

(6) That, the aforesaid compliance report is supported by an

~ affidavit of the District Magi#_i;rate Datia (M.P.).

PRAYER

It is therefore prayed that this compliance report may

kindly be taken on record in the interest of justice.

t

J . &#/&,ﬁ
Date: =29 .11.2020 HUMBLE DISTRICT MAGISTRATE

1
i

DATIA (M.P.)

(P
P“\’-\Q'e?‘n' No. 134

1
<3 >
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

0.A. No. 435/2019

APPLICANT Pankaj Yadav
VERSUIS

RESPONDEﬁTS The State of M.P. 3
AFFIDAVIT

1
I, Sanjay Kumar, Aged about 54 years, S/o Shri Arjun Singh,
Occupation District Magistrate Datia (M.P.), R/o O/o
Collectorate, District Datia (M.P.)
do hereby solemnly affirm and state on oath as under:

1. That, the deponent has been appointed as OIC n the present
case and as such he fully acquainted with the facts and
circumstances of the case and competent to swear this affidavit.

2. That, the deponent has gone through the contents of

- accompanying compliance report which has been prepared as
per my instructions. The contents of which are true and correct
to the best knowledge derived frpm the record.

3. That, the annexures to the accompanying compliance report are
true copies of their respective originals. '

Date : 2 .11.2020 ' . Signature of Déponent

Gwahor
ah nk"l‘ af oi]a ria AFFIRMATION
pui: ic NoLc (’"-\;;’)

Rada Buz?r Datia,
I, the above named deponent do hereby verify the contents of

this affidavit in para 1 to 3 are true and correct to my personal
knowledge which I believe to be true and correct, no part of affidavit

has been falsely stated. k/j ,

N1 : i !
\ g\%cr)r?i?ﬂfore i On)‘)lw Signature of Deponen

by Shri/Smt. S—ﬂﬂ_‘.la..‘!..!f?."-....
S/o, W/o, ...y X M.0.. 97’;;«"1

Who is identified by Shri.
; AShOkﬁér[

Pubiic P\-Otar\f
Bada dear Daha (M

Scahh;‘d' by C'am'S.céhn'ér
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Ghanshyam Singh Yadav
Mining inspector

Mining Branch Datia

ehsildar Badoni

Revenue Deptt. Datia
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